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Statement 

Sector-wise Statement of Actual Inflow (from 01.01.94 to 31.12.98) 
 

  Amt. Rs. in crore. 

S.No      Sector Amount of 
Inflow 

Percentage 

1. Transporation Industry 3851.74 8.68 

2. Telecommunications . 3820.46 8.61 

3. Electrical Equipment 3681.63 8.30 

4. Service Sector 3515.62 7.93 

5. Chemicals (other than fertilizers) 3171.83 7.15 

6. Fuels 2838.12 6.40 

7. Food Processing Industries 1759.98 3.97 

8. Paper & Pulp including paper product      814.55 1.84 

9. Textile (including dyed, printed) 650.11 1.47 

10. Miscellaneous, Mechanical, Engineering 649.33 1.46 

 TOTAL 24753.37 55.81 

 
Sick PSUs in Bihar 

2063. SHRI JANARDAN YADAV: Will 
the Minister of INDUSTRY be pleased to 
state: 

(a) the names of Central Public Sector 
Undertakings which have fallen sick in Bihar; 
and 

(b) what steps are being taken for the 
revival of these units? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
SUKHBIR SINGH BADAL): (a) As on 
31.12.98 there were 6 sick PSUs referred to 
BIFR having their registered offices in the 
State of Bihar. Names of these CPSUs are 
Bharat Coking Coal Ltd. (BCCL). Bharat 
Refractories Ltd (BRL), Heavy Engineering 
Corpn. Ltd., India Firebricks & Insulation Co. 
Ltd. (IF&ICL) , Mica Trading Corpn. of India 
(MTCIL), and Projects & Development India 
Ltd. 

(b) Except for BCCL which has been 
dropped by the BIFR after its networth 
became positive, BIFR have approved revival 
plans for all the CPSUs mentioned above. As 
per the approved 

 

plants, MTCIL has been merged with MMTC 
and IF&ICL has been merged with BRL. 
Revival plants for others are at different 
stages of implementation. 

Patenting of Basmati Rice 

2064. SHRI RUMANDLA 
RAMACHANDRAIAH:                                
SHRI C. RAMA-
CHANDRAIAH: 

Will the Minister of INDUSTRY be 
pleased to state: 

(a) whether India has taken up the case of 
Patenting of Basmati rice at WTO against the 
Texan company of the USA; 

(b) if not, the reasons for delay; and 

(c) by when it is proposed to be taken up? 

THE MINISTER OF INDUSTRY (SHRI 
SIKANDER BAKHT): (a) to (c) A patent has 
been granted to M/s Rice Tec Inc., Texas, 
USA on Basmati Rice Lines and Grains by the 
United States Patent Office. 

Patents are grated by respective 
Governments under their patent laws and 
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can be challenged under those laws. Further, 
rights thereunder are restricted to the 
territorial boundary of that country. Whenever 
information is received about patents being 
taken on certain products which are not 
considered patentable, steps are taken to 
assess whether grant of patent can be 
challenged. An exercise is going on to assess 
whether the grant of this patent can be 
challenged. 
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Rajasthan   Electronics   and   Instrument 

Ltd. Kota 

2066. SHRI ONKAR SINGH 
LAKHAWAT: Will the Minister of IN-
DUSTRY be pleased to state: 

(a) the year-wise total value of production 
in terms of crores of rupees made by 


